
-LsTIVE TRI 3UNAL 
CALCUTTA BENQ 

Q9Qof 1996. 

/ 	 Date of Order: 169.96. 

sent: Hon'ble Mr.Justjce 
Hon'ble Dre B.C.Sarrna,Admjnjstratjve Member. 

M.L.BARAI & ANR•  
-vS_ 

UNION OF INDIA & ORSZ 

1/ 	
Frthe pstitioner:Mr.s.K.Mjtracose1 
For the 	spondents:Mr.p,chatterjeecosei 

Both sides are present. 

Hearing the ld.counsel for both the parties,. we 
Consider that it is .a fLt case for adjudication. The 
application is accordingly admitted. 

Matter be listed before the Single Bench for 
hearing on 15.11,96.. 

Reply be filed by 4 weeks.. 

e .  J c sarcna) 	 (A.1(.Chatterjee) 
Vice-Chairman. 

Mefl1berI 


